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IN THE CENTRAL ADMINIQTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD.

. |
Aol L ‘
, —T :
( H.Rajen Prasad ) ( M.G.Chau

0.A.No,.968/96., Date of order : 277.8.1996,
Between
R.Eswara Rao | ;. Applicant

And

Divl., Rly. Manager,
S.E.Railwvay,
Visakhapatnam. | «« Regpondent f

Coeunsel fer the App#icant es Shri P,B,.Vijaya Kumar

Coungel for the Beséondeat .. Shri V.Bhimanna, SC for Rlys
CORAM J
Hen'ble Shri Justice M.G.Chaudhari : Vice-%airmian
Hen'ble Shri H.Raje?dra Prasad : Member (A)

Order

(Per Heu'ble Shri Jﬁstiee M.G.Chaudhari : Vice-Chairman) -
P i
The applicant has"tt;yed the Tribunal ag

show cause notice issued te him by the revisi
|

inst the

nal authority
(respondent) date?ﬂB.?.QG prepesing te enhancg the punish-

ment awardeﬁ‘to hi%.ay the said notice the applicant has |
been given an oppo%tuuity to make representatien and the
applicant has already subﬁitteé his representation accerdin-
to the learned ceunsel. This is purely an {
stage and there is/ me prima facle case fequi

entertained, The O.A. is therefore disposed |ef as not

maintainable at t%e interlecutery stage with%ut expressing

any epinion on the merits.

Member{A). Vice.Cha

Dated: 27.8.,1996.
Dictated in Open Court.
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'/ 0.4.968/96

To

1, The Divisional Railway Manager,
5.E.Rly, Visakhapatnam.

2. One copy fo Mr P, B.Vijayakurar, adqvocate, caT.Hyd.

3. Oné copy to Mr.V.Bhimanna, SC for Rlys CA?-Hyﬁ.
4, One copy to Library, caT.Hyd.

5, One spare COpYs

pvm.
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TYFED BY ﬁ CHECKED BY
COMEAREL BY - APFROVED BY
g iN THE CENTRAL ADMINISTRARIVE TRIBMIAL
HYDERABAL BENCH ATHYDERABAD
TIE HON'BLE MRW.JUSTICE M.G.CHAUDHLRI
VICE~-CHAIRMAN
R AND a C.

THE HON'BLE MR.H.RAJENDRA PRASADsM(A)
Dated: Y- § -1996

OEBER"/ JULGMENT

I M!pi/R- Ao/Co‘zl_c NO-

: in
. 0.A.No, 63 I
| Ohulio M CANCYA
T.ANo. _ (Wope )
Admittgd and Interim Directédns

Issue

Al;ow d.

Disposed of with directions

Dismifssed

: o ;'“ Bism ssed as withdrawn.
| PDisrfissed for Default.
Ordgred/Re jected.

pvm ' . ‘Mo order as to costs.
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